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BEFORE THE NATIONAL GREEN TRIBUNAL 

CENTRAL ZONAL BENCH, BHOPAL 

Original Application No. 57/2017 

 

Petitioner             Piyush Mishra 

     Versus 

Respondents Commissioner, Municipal Corporation, 

Bhilai & ors 

INSPECTION REPORT ON BEHALF OF RESPONDENT NO. 3 & 4, 

CHHATTISGARH ENVIRONMENTAL CONSERVATION BOARD 

[CECB] 

1. That, the instant matter was filed by the applicant alleging illegal dumping of 

solid waste and violation of Solid Waste Management Rules, 2016 in 

Ghasidas Nagar, Bhilai, Chhattisgarh. The Hon'ble Tribunal decided the 

matter vide its detailed order dated 09.10.2017.  

 

2. That, in compliance of the directions contained in the order dated 09.10.2017, 

Respondent No. 1 Municipal Corporation Bhilai, vide letter dated 12.08.2021 

stated that the work of bio-remediation of trenching ground has been 

completed. A copy of the same is attached herewith for your kind perusal as 

Annexure R-02. In order to verify the same Respondent no. 3, conducted 

inspection of the trenching ground on 12.08.2021, wherein it was noted that 

compliance of the order dated 09.10.2017 was ensured by Respondent no. 1. 

A copy of the same is attached herewith for your kind perusal as Annexure 

R-02. 

  

3. That, Hon'ble Tribunal may kindly be pleased to take the aforesaid report on 

record.  

 

  Date: 12.08.2021    Humble Respondent No. 3 & 4, CECB 

     Place: BhopaL 

 
Through Counsel 

[Adv. Parul Bhadoria] 
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